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SEIISION

. BI,'IIETIN PART. tr
. Iuary 31,20?3

No. 341

A list of OfEcial Legislative Busiress, in tbc. oder of profuity, to be
Eansac{ed duing the Eighth Session of the Fiftccnth Kerala Lcgislative
Assembly, firmsih€d by the Law Dqartm€nt, is rrprofuced below for
information of the Membersi

I BIIJ-S PE{DING INTHBLEGIIII.ATT\IBASS&IBLY WrIg
TEER STA(BTI

The Kerala Public Health Bi[ 2021 (Bin No.74 ( The bill was iruodrced inl
Ole Thid Session of the Fifteenth Kemla Legisl*ive Assernbly ard is in tllei
cmsider*ion of a Select Committee.)

2 The Ketala Livestock ard Poultry Feed and Mineral Mxue (Regul*ion
Mamhmre and SaIe) Bill, 2022 @ill No.128) ( The bill was imodrced in
the Sixrh session of the Fifteelrth Kerala Legisltive AsseEbly atrd is in tEl
consideation of a Select CoEEittee)
The Kerala @opcrative Sociaies (Itird Amendment) Bil|2022 ,,

(Bi[ No.15D ( The bi]l was innoduced in the Seventh session of the FLfteenth i

Kerala Legislative Asseobly and is in the mmidcration of a Select iCoEmittee.) |

tr BILLS PI'BIJSUD BUTNOIINIRODUCE) INIEB
LBODT.A*IIVB ASSBMBLY
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The Kerala Co-operative Societies (AEeDdrDem) Bill" 202f ( BilI No:38)

The Paymem of Salaries and Allowances (Anmdment) BiU 2022 (Bill
No.107)

The Kerala Public Sewice CoEmission (Additional hurctios as rtsp€cs i

certain Corpor*ions and Companies) Amcndmmt Bitl, 2022 (Bi[ No.108) I

3

4 The Ke!'ala Motor T[aDspo Workers' Paymem of Fat Wages (A-mmdm€nt)
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The Kerala Pubuc S€r1 ice CoEEission FuDctions as

6 certain Corporations and Companies) Thtud A.mendmeff Bill, 2022 (B
No.144)

the Kerala Pamhayat Raj (ADerdmenr) Bin, 2022 (Bill No.1tl6 )

9

A. M. EASHEER.
SBCRETAR,Y.

Bill, 2022 (BiII No.142 )
The Sree Pandardvaka Lands (Vesthg ad Enfrandisement) AmmdmeDt BiU,

2022 (BiI No.14:l )
5

The Kaala Municipality (Anendnent) BiI, 2022 (BiU No.145)7

I
The Kerala Dairy Farmers' Welfare Fund (Ameldmeff) Bill, 2023

@ill No.156 )
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